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MR. DEPUTY-SPEAKER : Mr. Yaday,
you may continue tomorrow.

17.57 brs.

BUSINESS ADVISORY COMMITTEE
Forty-seven Report.

THE MINISTER OF PARLIA-
MENTARY AFFAIRS, SPORTS AND
WORKS AND HOUSING (SHRI BUTA
SINGH) : Sir, T beg to present the Forty-
seventh Report of the Business Advisory
Committee,

17.58 Hrs,
PAPER LAID ON THE TABLE—Contd.
Notification Under Customs Act, 1962

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI S.B.P.
PATTABHI RAMA RAO) : I beg to lay on
the Table a copy each of Notification Nos.
219/83-Customs and 220/83-Customs (Hindi
and English versions) published in Gazette of
India dated the 2nd August, 1983 together
with an explapatory memorandum regarding
increase in the rate of import duty (Basic+4
Auxiliary) on polyester ’chips from 175 per
cent ad valorem to 250 per cent ad valorem
under Section 159 of the Customs Act, 1962.

(Placed in Library. See No. LT-6790/83)

18.00 Hrs.

The Lok Sabha then adjourned till Eleven
of the Clock on Wednesday, August 3,
1983|Sravana 11, 1905 (Saka)
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